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Wepd T IaH BT gieur BT gU TS WRABR §RT T3 SR |
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1. 931 9 —
9 Ha @ UR-S PIfC B Ul Bl G qAT diid’;\l?l\g_o{{-l-@m S B Rt s
el @ gl 8F @ fafSr a6 WReR &R WIehd / JFETRT BT T8 8 TAT SASD q18 DI (AR
U WHR gRT AAI—FHI R ATAIGATTAR Widpd frar aerRd & S |
12. G @ wewn W gHrERe Pras —
ot & W dife @& Ul &1 gl favmr fser @i wd orfa fUsst @i wearr T @
BT, S el & Al W) YIRS fFRIFor @ |
13. Fgfaa a1 ufear —
() foer @f vd afd fUwst o deamr faamT grT uRfe Rere  @iR¥ifE),
A Riegd (Fae ufiea)(TGT), Swa Arafis Riegd (10 + 2) (FaerR
gf¥rfard) (PGT), ver-meds & U W Al Fgfed gq Red ual &1 ToMET 3R
RIER FRAINA & 916 ARET0T PIfCaR AT ATILTIHATTAR AT DI Aol
SIRAM |
(i) e AT B T AT B ATld H AR RGTAT BT G IS BT |
ARINT gRT AU afrdes o d Rier—srell gRT Arydr Ud 3rg9a & Hafoe
WeH UeR gRT fRfd MRy U9 U5 @ SR W S9dl SHIGART &l
i fHar S | I8 SRR & [Jened | = faeneral § erika Rt
% gRT I8 A1 97 ot far S fs FeiRa e@fd & S 9d9 9% @d &
A 9§ AT 83T 3R SHdT Wi S9d WR W U ¢ |
(i) WleT TG UGTHH Ud Ued P MERU SN gRT WRIml M & Rl 9
foar S| fuiRa oA @ ofeld H Uhiem &1 Mo, Ue Al &I
AR, SR gRA®RIT &1 qeaiea doT WeThd &1 BRI AN gRT fhar
SITQT |
(iv) I 9 150 Tl @ BRfl, S AT U agfadedia BN | Ud U Ud 3
BT BT MR TS Terd SR & ol 025 3w @l fEifed aifese grf | e o
rafyy <1 gver @t 8rfY |
@) frafa fgfa & om g e Fafa s o e o afear
# fifed T (Weightage) & SReft —

@) AT & IER R g W i wde Ried /e R ufiay
Hamse da1 & oy ifddmdd 5 3w ufad @l &R ¥ IifdHad 25 3id!
DI AR (BT 99 b Y P Iy BRifadl @ d=r 4 5 F Yo
PRI B UL 365 H WNT AR UMK IAUICD AP SISl SIRAT) &T
SRRTT | e # RAqE JfEdie § ARNEEd @ B R W W 3id
wfHe & far SR |

m e FRIH & wawaed 5 T SR @ & F9ded Iaf & 8e
AMfdrpad S8 AT H & SIRAMT | fhefl SrRiRd 9y & ofFr T 1 39H e
o ST |

(v) S wem & oY sgdie R B @1 fAdedifeeeR STRINT Bl 8N |

(Vi) TN gRT HaIfold I WIe & SR WR &I T IRl & 3faid H g
BT SR |

(vii) AN g1 B TR g, FYgfad @1 Af¥eR d9 e T8 g e, §9 db
DI AT ATILIH FHIOT YA B 9 & IWIA Y wifeR dqe 7 8 9 &
gl Rere / YReIebIeTaTediel / YA S & Ue WR Fgfad & forg wil gitedr
A ST B |

14. 9997 431 $I Slid —

(i) ﬁgﬁau@wmwmﬁam%éﬁgﬁﬂwﬁﬁﬁwﬁ$qﬁ
3Nerforer / ufieTor AFadr Ud v el wHIT uSl |fed o YEIer uS dl JA
3MMaTIH ST PRI o |

(i) =@ Aeafie fem 9 (CBSE) /wrafds Rem & wRdg wHor 9

(ICSE) /faer faemera wdenm wfafd (BSEB) W vog Wegdr wiw fdemea #
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(i)

PRI Rierpl & SFURT YAV U5 Td fg9d YAOYS &I Sl Feea e
ERI S d& W1 & Aegd 9 A Y 999 vd A& fened gR1 weud
I fIaRoN & MR W A & IWIA & Fgfad o=t feia fdbar s |

THIOT UF Sifell AT Tad uig o @ Rerfy § Fgfdd € o) a=d gy daqife &
g # fIu v R @ 9 fER ve IS ufedd fewis Raad gae, 1914
@ YIaHTHl & T8d B gU 3T DI HRATS Bl ST |

15. Oar deefl I —

@
(if)

(i)

(iv)

V)

(Vi)

Rietep, JRIGIGATRTS d ULFTAUS BT 60 a¥ B AR TP FIgH 8

D |

Fgfdd & a1 uM 02 9¥ @1 @Y WiegH S@fy gRfT| 39 s/@fy H war

Hamye T8 B @ Rafd § te a¥ & fo fawRa fear s wamm) afe

fovaiRa orafdr # W Far e T Ul S |1 Fyfad witer g e

Hee H Garg BT Y fAER od 8Y AJATITD UIEDHR Bl dl FATG BRI DI

JTRNAT TN | I STRIAT & TS H D UMAHR gRT Fafdrd ol ar

AT BT I Fhl B |

aRdlen srafd # wereeATId BT Rien v, [er, vemr g fafea |iRers a1

3 UfReroT WheldTqdd Yof HRAT BT | URIET0T &7 dbolex Ud UIaushd fawmT

ERT & fa9RT & SRy fhar S |

aRdlen s@afy ddveEe w9 # Yol e e fafzd ufrernr ahaargdd qul aRe

@ SffaRed vamRaTTd ®I URia gder § «f ST 891 8 | faMri aRlen

A AT fawga fRen—frder s wier |fifd, ova uvg, 9ER g1 g

T & WRTel 9 ot ¥ el faar o |

() Rrereh / qReiepreraredel — URdle Sfafd Adigoie qof B TR AT WY

DI ST DI |

(@) vereS — aRdlen Safd Hdlvee qof @R, URieeT Ahedigdd gt
B Ud fauriia g S<ifor 81 W HaT qEg @1 ST He T |

Rretat / qRadIcarede / YaHRaTad] &I U axgdr & FERe |\

wemrd faMmT g1 FeiRa Rigia & srgwu fasar S |

16. gi=ifa —
fovrT g™ wreafe Ree (Fae ulRieE)(TGT) vd S@a Arafie Read(1o + 2)
(e glRifad) (PGT) T WoHRIMS & g WR U 8q U9a &1 fAmior fear

SITQT | s9@! U=ifa fUssr vd ot fwer @ deamor Meemey W’ w 1fdd ur=ifa
AT @1 ST & B ST | g MR IR 9=t | et fawga feen—fder
31T ¥ fota fapar g |

17. ST & IMaR W Fryfaa —
59 FrEEel & odie W @ /U BN dtd Ries / fRdieed /

YITRATId /B HAThld § 9] 8 W S Udh edrN M3a o Gdfdd fermera
AT fmT & 9 o= el & sraRed faamey & Sude Rl & fawg Rrn
T gRT PR grae™ (F90—89- IR JATERNEN) & AR srgadar R Fgfe
forar SR |

18. TATFTAROT —

@
(if)

(iii)

foreTap, YTl ATeE Ud YYMFETEAIUS DI UG RIFRUITY g7 |

Aee afarea faarT vd gemil faumT gRT Ry & T aTa—amy
R ot feen—f<er & ol ¥ WK & $Ras Fefdd Faiiia g «)
Hafrd Frgfed wieR & R fBar 51 | |
Rietd, YEdprerdeye Td YMRAUS Bl AR fofell WHRe Ued /
eI / el gftedrr | B W | sHe fory W WiffeR e,
oSl vd off fUser @t wearr fAemer 8 |
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19. 49T YRAPT ST IR —

20

21

22

23

24

25

26

R1efe, qRamTeraTeas Ud UgERATads & Har gRAOeT & wuReT S e wd aifa
ISl o ST UGN & R R fHAr SRAT |
. JTEROT Wfeer —
(i) MR Ureashd B GH Td o &1 A 0T BRAT /BRI |
(i) W@ R e aFr IR iR SS9 & IR ®&E &1 ddred
FHRAT /BT |
(iii) 9 JAHRI w1 FWReor YARET BRI gY TT@ B ARG UG ANING HT A
yaIed &l BT/ BRI |
(iv) cger srerdr el ®U A ol TR #§ el A8 BT
(v) & UBR & TAT BT qAT TS BRAT|
(vi) T BT faeveR qrei—fdare Ud gev—vel Bl gR bR H Wfhd qffep
IREISIN
(vii) frgfea ulter, fSen seier @ Rt fUeer wd «fd e o wem
TSN §RT FHI—F9d WR f3Q S+ arel Feeii &7 Sigureld &= |
(viii) T wreafie wiem vd Soa Aaffie WieT & 9%hd Sdied 5 [WeR fdererd
e AT §RT AHI—H WR QU S drel Q= &1 S1urer™ &Rl |
(ix) fIER AN Aad AR FHG, 1976 (FHI—HT WR Irdafed) # fAfka
YTGEIT T 3Tl fHam SR |
. IS PRAg —
IR RN Jad (@fftexor, =or vd omfie) fHmaed), 2005 (FHI—HI 9 geIT
denfee) § MR uegm s FEwEel & adW Pged g Al
Rieti / QRAadBIaTede / T e IR gTd) 8 |
. YT UIfeR —
39 femEe & e fgfad wdeeh Rerra /emdie den g9 el & sriib &rika
R1eTe / JRadIerareds / GUTRAT S & Hared ¥ 9fs AMal IR Ui gAaax fafeey
P B AR AR G=F Aled /udE |fd /dieE, e o afa e o
FHeamr fmr § fAfed 2rf |
. g@Iof —
(i) vemd T 39 Fwrae & fedl UTauEl Bl TR R Fal 9T $9 AN B
H I HISTSAT BT G B TS |
(i) g WPR fAvgar el & Fgfdd og Ffde vy vd = sEdrl @
Faged f&if /sufd ReifRa @ |af |
. fafrm s @ wifea —
9 FRMEe! & graerl S gl 999 & fory [T fafemraet a9 wa |
=T —
59 frgEmEel {6 raer & e & a9y H PIs Gag I Bl Al ATITYHATTAR
g8 vy R fawmT /ama= gemeae fawmr / Rien T snfe & weet 9 fawmr grr
fafaf¥aa farar S oik favrT &1 fafaRem sife 8rm |
. = e agfa —
@) 9 |a1 & Hey H M gRT §HI-WRY W OYd H fd ddeu/
FrRIATEel / 3meer ofe gag gRT PR Fwsh S |
@) 9 R & B gy A gd FRia dded / emmaetl /amesr onfe & srfiiF ued
WM BT WART &R 8Y (BT T DIE PR A B T3 Dl IRAS 9
Ml gRT 39 o9 Uk Wi &1 WA XA gU fhAT T WES S,
AN g8 Ml 59 O B uga o o fafr &7 var @ e ar
PRATS DI AT oA |

faeR—=TSaUTd @ IR 4,
I&S HAR,
geT_ gfud |
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The 20™ September 2023

No Pi.Va.Aav.Vi-80-102/2010-2052--In exercise of the powers conferred by the
proviso to Article 309 of the Constitution of India the Governor of Bihar is pleased to
make the following Rules to regulate the appointment, promotion, and other service
conditions to the posts of teacher, librarian and headmaster in Other Backward Classes
Girls Residential +2 High Schools under the Backward Classes and Extremely Backward
Classes Welfare Department, Bihar:-

1. Short title, extent and commencement:-

(1)

(i1)
(iii)

These rules may be called the "Bihar State Backward Classes and
Extremely Backward Classes Girls Residential +2 High School Teachers
(Appointment, Promotion, Disciplinary Action and Service
Conditions) Rules, 2023".

It shall extend to the whole of the State of Bihar.

This notification shall be effective from the date of issue.

2. Definitions:-
Unless there is anything repugnant to the subject or context, in these rules-

(1)
(1)
(iii)

(iv)

(V)
(vi)

(vii)
(a)
(b)
(©)

(viii)

(ix)

x)
(xi)

(xii)

“Government” means the Government of Bihar;

“Governor” means the Governor of Bihar;

“Administrative Department” or “Department” means the Backward

Classes and Extremely Backward Classes Welfare Department;

“Rules” means the “Bihar State Backward Classes and Extremely

Backward Classes Girls Residential +2 High School Teachers

(Appointment, Promotion, Disciplinary Action and Service Conditions

) Rules, 2023”;

“Commission” means the Bihar Public Service Commission,;

“Other Backward Classes Girls Residential +2 High School” means

a school under the control of the Department, in which there is a system

of education for girls from class 6 to + 2 level;

“Teacher” means—

A primary teacher (trained) appointed under these rules for teaching

classes 6 to &;

A secondary teacher (Graduate Trained) (TGT) appointed/ promoted

for teaching classes 9 to 10 under these rules.

A higher secondary teacher (10+2) (Post Graduate Trained) (PGT)

appointed /promoted for teaching classes 11 to 12 under these rules.
“Librarian” means the Librarian appointed under these rules for the
arrangement and maintenance of books in Other Backward Classes
Girls Residential +2 High School located in the High School;
“Headmaster” means the Headmaster appointed/promoted under
these rules in Other Backward Classes Girls Residential +2 High
School,;
“University” means a University constituted by the Statute or a
University recognized by the University Grants Commission;

“National Council for Teacher Education” means the Council
regulating the specified training institutions and training systems at the
national level;
“Teacher Eligibility Test” means the eligibility test to be conducted
by the authorized agency of Bihar Government or Central Government
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for the candidates belonging to the post of teacher to be appointed by
direct appointment process under these rules;

(xiii) “Librarian Eligibility Test” means the eligibility test to be held
under these rules for the candidates belonging to the post of Librarian
to be appointed by direct appointment process;

(xiv) “Appointment Authority” means the Director of the Directorate of
Backward and Extremely Backward Classes Welfare;

(xv)  "Disciplinary Authority" means the appointing authority of teachers,
librarians and headmasters under these rules;

(xvi) “Appellate Authority” means the  Additional Chief
Secretary/Principal Secretary/Secretary of the Department;

(xvii) “District Backward and Extremely Backward Classes Welfare
Officer” means the District Backward and Extremely Backward
Classes Welfare Officer of the Bihar Backward Classes and Extremely
Backward Classes Welfare Officer Service;

(xviil) “Teacher Training” means B.Ed./B.A.Ed./B.Sc.Ed./B.EL.LEd. Degree
or 03 years unified degree of B.Ed-M.Ed or 04 years degree of B.
Ed./B.Sc.Ed. from institutions recognized by the Central or any State
Government before coming into force of the National Council for
Teacher Education (NCTE) Act, 1993 or from institutions recognized
by NCTE after coming into force of the National Council for Teacher
Education Act and such State/Union Territory where the National
Council for Teacher Education is not in effect the degree of
D.L.Ed./B.Ed./B.A.Ed./B.Sc.Ed./B.ELEd.  from an institution
recognized by that State/Union Territory. Along with this, Teacher
Training qualification as determined by the National Council for
Teacher Education (NCTE) from time to time.
Explanation:- The decision of the Department in consultation with the
National Council for Teacher Education (NCTE) shall be final in case of any
dispute on the point of validity of any Teacher Training degree or on the point
of equivalence of any particular degree.
3. Cadre:-
The various posts of this cadre and their hierarchy shall be as follows:-
(1) Primary Teacher (Trained)
(i1)) Secondary Teacher (Graduate Trained) (TGT)
(ii1) Higher Secondary Teacher (10 + 2) (Post Graduate Trained)(PGT)
(iv) The Headmaster
4. All the posts of Primary Teacher (Trained) in Other Backward Classes
Girls Residential +2 High Schools shall be filled by direct appointment. Teachers
shall be appointed subject wise on the following posts:-
(a) Mathematics and Science teacher
(b) Social Science teacher
(c) Language teacher
The essential qualifications for appointment to the post of primary teacher
(trained) in Other Backward Classes Girls Residential +2 High Schools shall be as
follows:-
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(1) Should be a citizen of India.

(i) (a) B.A./B.Sc. and 2-year Diploma in Primary Education (by whatever
name known)

Or
B.A./B.Sc. with minimum 50% marks and one year Bachelor of Education
(B.Ed.)
Or
B.A./B.Sc. with minimum 45% marks and one year Bachelor of Education
(B.Ed.), which has been obtained as per the National Council of Teacher Education
(Recognition, Standards and Procedure) Regulations 2002 issued from time to time in
this regard.
Or
Higher Secondary (or its equivalent) with minimum of 50% marks and 4 (four)
years Bachelor of Elementary Education (B.EL.Ed.)
Or
Higher Secondary (or its equivalent) with minimum of 50% marks and 4 (four)
years B.A./B.Sc.Ed. or B.A.Ed./B.Sc.Ed.
Or
BA/B.Sc with minimum 50% marks and one year B.Ed. (Special Education)
And
Passed in the "Teacher Eligibility Test" (TET) conducted by the Bihar
Government or Central Government for appointment as a teacher for teaching class 6
to 8.

(b) Diploma/Degree course in teacher education from a recognized training
institution shall be valid. For Diploma in Education (Special Education)
and B.Ed. (Special Education) the courses recognized only by the
Rehabilitation Council of India (RCI) shall be valid.

(c) Who possesses the qualification of D.Ed. (Special Education) or B.Ed.
(Special Education) shall be required to undergo six months special
training in Primary Education recognized by the National Council for
Teacher Education after appointment.

(d) The teachers of class 1 to 5 having B.Ed. qualification appointed on or
after 3rd September 2001 shall have to get 6 months special training in
elementary education recognized by the National Council for Teacher
Education as per the National Council for Teacher Education
(Determination of Minimum Qualification for Recruitment of Teachers
in Schools) Regulations, 2001 (as amended from time to time).

(e) Equivalent degree of technical education (Polytechnic, Unani education
etc.) and degree related to special oriental language (Maulvi, Up-shastri)
are not valid for appointment to the post of general teacher and degree of
a particular language provided by voluntary institutions established by
any society or trust, shall also not be valid.

(f) Age:- The minimum age of the candidates of Primary teacher (trained)
as on lst August of the year of appointment shall be 18 years and
category wise maximum age limit shall be the same as prescribed by the
State Government (General Administration Department) from time to
time, apart from this any other relaxation in the maximum age can be
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fixed by the Administrative Department after obtaining consent from the
General Administration Department.

5. 80 % posts of Secondary Teacher (Graduate Trained) (TGT) in Other

Backward Classes Girls Residential +2 High Schools shall be filled by direct

appointment, while the remaining 20 % posts shall be filled by promotion.

(a) The essential qualifications for appointment by direct recruitment to the
post of Secondary Teacher (Graduate Trained) in Other Backward
Classes Girls Residential +2 High Schools shall be as follows:-

(1) Should be a citizen of India.

(i) (a) Must have passed Graduation/Post Graduation with minimum 50%
marks in the specified subject group from a recognized University. For
SC/ST/Extremely Backward Classes/Backward Classes/Divyang/Women
and Economically Weaker Sections, 5% relaxation shall be given in the
minimum prescribed marks. The degree of Alim awarded by Maulana
Mazharul Haq Arabic and Persian University, Patna/Bihar State
Madarasa Education Board and the degree of Shastri awarded by
Kameshwar Singh Darbhanga Sanskrit University shall be considered
equivalent to graduation. Also, Bachelor of Education (B.Ed) from an
institute recognized by the National Council for Teacher Education.

Or

Must have passed Graduation/Post Graduation with at least 45% marks from a
recognized University as per National Council for Teacher Education (Application Form
for Recognition, Time Limit for Submission of Application, Prescribing Norms and
Standards for Recognition of Teacher Education Programs and Permission Regulation for
Starting New Courses or Training) notified on 13.11.2002 and National Council for
Teacher Education (Recognition, Norms and Methodology) Regulation-2007(Notified on
10.12.2007). SC/ST/Extremely Backward Classes/Backward Classes/Divyang/Women
and Economically Weaker Section shall be given a relaxation of 5% in the minimum
prescribed marks. The degree of Alim awarded by Bihar State Madarasa Education
Board/ Maulana Mazharul Haque Arabic and Persian University, Patna and the degree of
Shastri awarded by Kameshwar Singh Darbhanga Sanskrit University shall be considered
equivalent to graduation. Also, Bachelor of Education (B.Ed.) from a training institute
recognized by the National Council for Teacher Education.

Or

Four-year degree of B.A.Ed./B.Sc.Ed. from any institution recognized by the
National Council for Teacher Education.

(b) Qualification for the post of Physical Education Teacher:-

Bachelor's degree in Physical Education from a recognized University with
minimum of 50% marks with physical education as an optional subject. SC / ST /
Extremely Backward Classes/Backward Classes/Divyang/Women and Economically
Weaker Section shall be given a relaxation of 5% in the minimum prescribed marks.

Or

Bachelor's degree in physical education with minimum 45% marks with physical
education as an optional subject and participation in national or state or inter-university
sports or sports competitions or athletics recognized by the Association of Indian
Universities or Indian Olympic  Association. SC/ST/Extremely  Backward
Classes/Backward Classes/ Divyang/Women and Economically Weaker Section shall be
given a relaxation of 5% in the minimum prescribed marks.
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Or
Bachelor's degree with 45% marks and participation in national or state or inter-
university sports or sports competition or athletics. For SC/ST/Extremely Backward
Classes/Backward Classes/Divyang/Women and Economically Weaker Section, 5%
relaxation shall be given in the minimum prescribed marks.
Or
Deputed terminal candidates (i.e trained physical teacher/coach) - Graduate with
45% marks. SC/ST/Extremely Backward Classes/ Backward Classes/ Divyang/Women
and Economically Weaker Section shall be given a relaxation of 5 % in the minimum
prescribed marks. Apart from this at least 3 years teaching experience as per the National
Council for Teacher Education (Recognition, Norms and Procedure) Regulations, 2009.
Or
Graduate in Physical Education with 45% marks. There shall be a relaxation of
5 % in the minimum prescribed marks for SC / ST / Extremely Backward Classes/
Backward Classes / Divyang / Women and Economically Weaker Sections.
Or
Graduation with 40 percent marks with physical education as an optional subject.
There shall be a relaxation of 5 % in the minimum prescribed marks for SC / ST /
Extremely Backward Classes / Backward Classes / Divyang / Women and Economically
Weaker Sections.
Or
A graduate who has participated in sports/ games in school, inter collegiate or has
passed NCC 'C' certificate as per notification of National Council for Teacher Education
(Recognition, Norms and Procedure) Regulations, 2007 (10.12.2007).
Or
Bachelor's degree in Physical Education of 3 years duration that is B.P.Ed course
(or its equivalent)
Or
A graduate who has represented the State/University in Sports/games/Athletics.
Or
A graduate who has secured Ist, 2nd or 3rd position in Inter-Collegiate
Sports/Sports Competitions/Holder of NCC 'C' Certificate or who has passed Basic
Course in Adventurous Sports.
Or
Graduates with one year training program in Sports Science, Sports Management,
Sports Coaching, Yoga, Olympic Education, Sports Journalism etc as per National
Council for Teacher Education (Application for Recognition, Time Limit for Submission
of Application, Prescribing Norms and Standards for Recognition of Teacher Education
Programs and Permission for Starting New Courses or Training) Regulations, 2002
notified on 13.11.2002
And
Bachelor's degree in Physical Education (B.P.Ed.) of at least one year duration or
its equivalent from an institution recognized by the National Council for Teacher
Education.
(i11) Passed in the “Teacher Eligibility Test” conducted from time to time by
the Bihar Government or Central Government.
(iv) Age:- The minimum age of the candidates of Secondary Teacher
(Graduate Trained) as on 1st August of the year of appointment shall be
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(b)

(1)
(ii)

21 years and category wise maximum age limit shall be the same as may
be prescribed by the State Government (General Administration
Department) from time to time. Apart from this, any other relaxation in
the maximum age can be decided by the Administrative Department after
obtaining consent from the General Administration Department.

For promotion from the post of Primary teacher (trained) to the post of
secondary teacher (graduate trained) (TGT) in Other Backward Classes
Girls Residential +2 High Schools, the following qualification shall be
mandatory:-

Minimum 5 years of continuous service to the post of Primary Teacher
(Trained) from the date of joining.

Bachelor's degree with at least 50% marks in any subject of the subject
group from which he/she is graduated. SC/ST/Extremely Backward
Classes/Backward Classes/Divyang/Women and Economically Weaker
Section shall be given a relaxation of 5% in the minimum prescribed
marks.

(i11) Clearance certificate up to three years before the year of promotion as

directed.

6. All the posts of Librarian in Other Backward Classes Girls Residential +2
High Schools shall be filled by direct appointment.

The essential qualification for the appointment of librarian in Other
Backward Classes Girls Residential +2 High Schools shall be as follows:-

(i)
(i)

Should be a citizen of India.

Bachelor's degree from a recognized University with minimum 45%
marks. SC/ST/Extremely Backward Classes/Backward
Classes/Divyang/Women and Economically Weaker Section shall be
given a relaxation of 5% in the minimum prescribed marks. The degree
of Alim awarded by Maulana Mazharul Haque Arabic and Persian
University, Patna/Bihar State Madarasa Education Board and the degree
of Shastri awarded by Kameshwar Singh Darbhanga Sanskrit University
shall be considered equivalent to graduation.

(ii1) Bachelor's degree in Library Science awarded by a recognized

University.

(iv) Passed in the Librarian Eligibility Test conducted from time to time by

)

the Bihar Government and/or Central Government.

Age:- As on Ist August of the year of appointment, the minimum age of
Librarian candidates shall be 21 years and category wise maximum age
limit shall be the same as may be prescribed by the State Government
(General Administration Department) from time to time. Apart from this,
any other relaxation in the upper age limit can be determined by the
Administrative  Department after obtaining consent from the
Administration Department.

7. In Other Backward Classes Girls Residential +2 High Schools, 80 % of the
posts of Higher Secondary Teacher (10 + 2) (Post Graduate Trained)( PGT) shall be
filled by direct appointment, while the remaining 20 % posts shall be filled by

promotion.
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(A) The essential qualification for direct recruitment to the post of Higher
Secondary Teacher (10 + 2) (Post Graduate Trained)( PGT) in Other
Backward Classes Girls Residential +2 High Schools shall be as follows:-
(1)  Should be a citizen of India.
(i1) (a) Must have passed post Graduation in the specified subject from a
recognized University with a minimum of 50% marks. For
SC/ST/Extremely Backward Classes/Backward Classes/ Divyang/
Women and Economically Weaker Section, 5% relaxation shall be
given in the minimum prescribed marks. The Degree of Fazil
awarded by Bihar State Madarasa Education Board / Maulana
Mazharul Haque Arabic and Persian University, Patna And the degree
of Acharya awarded by Kameshwar Singh Darbhaga Sanskrit
University shall be considered equivalent to post-graduation. Apart
from this a graduate in education (B.Ed./B.A.Ed./B.Sc.Ed) of an
institution recognized by the National Council for Teacher Education.
Or
Must have passed post- graduation in the specified subject from a recognized
University with a minimum of 45% marks as per National Council for Teacher Education
(Time limit for submission of applications for recognition, laying down of norms and
standards for recognition of teacher education programs and permission for starting new
courses or training) Regulations 2002 (notified on 13.11.2002) and the National Council
for Teacher Education (Recognition, Norms and Procedure) Regulations-2007 notified on
10.12.2007. SC/ST/Extremely Backward Classes /Backward Classes/Divyang/Women
and Economically Weaker Section shall be given a relaxation of 5% in the minimum
prescribed marks. The degree of Fazil awarded by Bihar State Madarasa Education
Board/ Maulana Mazharul Haque Arabic and Persian University, Patna and the degree of
Acharya awarded by Kameshwar Singh Darbhaga Sanskrit University shall be considered
equivalent to post-graduation. Apart from this Graduate in Education
(B.Ed./B.A.Ed./B.Sc.Ed) from an Institute recognized by the National Council for teacher
education.

(b) Post graduate/equivalent qualification in the specified subject shall be
mandatory for appointment to the post of computer teacher.
B.Ed./B.A.Ed./B.Sc.Ed. Degree shall not be mandatory for
appointment to these posts.

(c) Passed in the “Teacher Eligibility Test” conducted from time to time
by the Bihar Government or Central Government.

(d) Age:- The minimum age of the candidates for a higher secondary
teacher(10 + 2) (Post Graduate Trained)(PGT) as on 1st August of the
year of appointment shall be 21 years and category wise maximum age
limit shall be the same as may be prescribed by the State Government
(General Administration Department) from time to time. Apart from
this any other relaxation in the maximum age can be decided by the
Administrative Department after obtaining consent from the General
Administration Department.

(B) For promotion from the post of Secondary Teacher (Graduate Trained)
(TGT) to the post of Higher Secondary Teacher (10 + 2) (Post
Graduate Trained)(PGT) in Other Backward Classes Girls Residential
+2 High Schools, the following qualification shall be mandatory:-
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(i) Minimum 4 years of continuous service to the post of Secondary
Teacher from the date of joining.

(1)) The qualification of post graduation with at least 45% marks in any
subject of the subject group from which graduation have been
completed. For SC/ST/Extremely Backward Classes/Backward
Classes/Divyang/Women, 5% relaxation shall be given in the
minimum prescribed marks.

(ii1) Clearance certificate up to three years before the year of promotion as
directed.

8. 80 % of the posts of Headmaster in Other Backward Classes Girls
Residential + 2 High Schools shall be filled by direct appointment, while the
remaining 20 % posts shall be filled by promotion.

For this the essential qualification shall be as follows:-

(1) Should be a citizen of India.

(i1)) Must have passed post graduation from a recognized university with a
minimum of 50% marks. For SC/ST/Extremely Backward Classes/
Backwar Classes/ Divyang/ Women and Economically Weaker Sections,
5% relaxation shall be given in the minimum prescribed marks. The
degree of Alim awarded by Maulana Mazharul Haque Arabic and Persian
University, Patna/Bihar State Madarasa Education Board, and the degree
of Shastri awarded by Kameshwar Singh Darbhanga Sanskrit University
shall be considered equivalent to graduation.

(i11) Having passed Bachelor of Education (B.Ed.) / B.A.Ed. / B.Sc.Ed. from
an institution recognized by the National Council for Teacher Education.

(iv) Experience:-

(a)
(b)

(©)

(d)

(e)

having continuous service of at least 15 years from the date of
joining to the post of Primary Teacher (Trained),

having continuous service of at least 10 years to the post of
Secondary Teacher (Graduate Trained)(TGT) from the date of
joining,

Minimum 12 years of continuous service to the post of secondary
teacher in a school having permanent affiliation with Central
Board Of Secondary Education (CBSE ) / Indian Certificate Of
Secondary Education (ICSE) / Bihar School Examination Board
(BSEB).

Minimum 08 years of continuous service to the post of Senior
Secondary Teacher (10+2) (Post Graduate Trained)( PGT) from
the date of joining,

Minimum 10 years of continuous service to the post of higher
secondary teacher in a school having permanent affiliation with
Central Board Of Secondary Education (CBSE)/Indian Certificate
Of Secondary Education (ICSE)/Bihar School Examination Board
(BSEB). The said period shall be reckoned from the date of
joining or the date of attainment of training qualification,
whichever is later.

(v) Age.- The minimum and maximum age limit of the teacher working
under these rules shall not be determined separately. For teachers
working in a school having permanent affiliation with Central Board Of
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Secondary Education (CBSE ) / Indian Certificate Of Secondary

Education (ICSE) / Bihar School Examination Board (BSEB), the

minimum age shall be 31 years and the maximum age shall be 47 years.
9. Reservation:-

The provision of reservation enforced by the General Administration
Department in direct appointment under the State Government shall also be effective on
direct appointment under these rules. Similarly, the provision of reservation enforced by
the General Administration Department in promotions under the State Government shall
also be effective on promotions to be made under these rules.

10. Pay Scale:-

The teacher/ librarian/ headmaster appointed/promoted in Other Backward
Classes Girls Residential +2 High Schools shall be paid the same pay scale which shall
be fixed by the education department from time to time, in view of the pay scale accepted
by the State Government.

11. Cadre Strength:-

The number and total number of posts of each category of this cadre shall be
such as has been sanctioned/determined by the Government up to the date of coming into
force of these rules and from subsequent dates as may be approved or determined by the
Government from time to time as required.

12. Administrative control over the members of the cadre:-

The administrative department of all the categories of posts of the cadre shall be
the Backward Classes and Extremely Backward Classes Welfare Department, which shall
exercise administrative control over the members of the cadre.

13. Procedure for an appointment:-

(1) After calculating vacant posts for direct appointment to the post of
Primary Teacher (Trained), Secondary Teacher (Graduate Trained)
(TGT), Higher Secondary Teacher (10 + 2) (Post Graduate Trained)(
PGT), Headmaster and after roster clearance, reservation category wise
requisition shall be sent to the Commission as per requirement by
Backward Classes and Extremely Backward Classes Welfare
Department.

(i) In the light of the requisition received for direct recruitment, the
Commission shall advertise the number of vacancies. In the application
form advertised by the commission, the candidature of teacher-candidate
shall be evaluated on the basis of the no-objection certificate issued by
the competent authority regarding qualification and experience. The
teachers working in schools other than the state government schools shall
give certificate to that effect that they have received the salary through
the bank account in the prescribed period and the evidence of this is
available at their level.

(i11) The syllabus and pattern for the examination shall be determined by the
Commission in consultation with the Administrative Department. In the
light of the prescribed syllabus, the examination shall be conducted, the
question papers shall be determined, the answer sheets shall be evaluated
and the results shall be published by the Commission.

(iv) This examination shall be of 150 questions, which shall be objective and
multiple choices. Each question shall be of one mark and there shall be a
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negative marking of 0.25 marks for each wrong answer. The duration of

the examination shall be of two hours.

(a) The following Weightage shall be given in the process of
appointment to the contract basis employees for regular appointment.

(b) Pre employed contract basis Graduate Teacher / Lecturer shall be

given weightage at the rate of maximum 5 marks per year upto 25
marks (For a fraction of a year, after multiplying the number of
working days by 5, the proportion obtained by dividing by 365 shall
be added) for satisfactory service. Marks obtained on the basis of
weightage shall not be included in the minimum qualifying marks in
the examination.

(c) The relaxation shall be given to the contract basis employees in the
maximum age limit equivalent period of work done by them. A
fraction of any working year shall also be included in this.

(v) The Commission shall have the discretion to fix the qualifying marks for

the said examination.

(vi) The appointment shall be made in the light of the recommendation made

on the basis of the said examination conducted by the Commission.

(vil) The recommendation made by the Commission shall not confer any right

of appointment unless the Appointing Authority is satisfied after
examining the necessary certificates that the candidate is eligible in all
respects for appointment to the post of Teacher/Librarian/Headmaster.

14. Scrutiny of certificates.-

(1)

(ii)

It shall be the responsibility of the appointing authority that they shall
get the certificates related to educational/training qualification and
experience checked as necessary, along with other certificates before
issuing the appointment letter.

After scrutiny of No Objection Certificate and Experience Certificate of
teachers working in a school having permanent affiliation with Central
Board of Secondary Education (CBSE)/ Indian Certificate of Secondary
Education (ICSE)/ Bihar School Examination Board (BSEB) by the
concerned school and only after making the salary given through the
bank account and based on the salary statement verified by the
concerned school the appointment letter shall be issued .

(ii1)) In case of the certificate is found to be forged or incorrect, while

canceling the appointment, other legal action shall be taken while
recovering the amount given under the head of the salary etc. under the
provisions of the Bihar and Orissa Public Demand Recovery Act, 1914.

15. Terms of Service:-
(1) Teachers, Librarians and Headmasters may remain appointed till the

maximum age of 60 years.

(i1) The period of first 02 years after appointment shall be the probationary

period. In case the service is not satisfactory during this period, it may
be extended for one year. If the service is not found satisfactory even in
the extended period, the appointing authority shall recommend
termination of service to the disciplinary authority after giving an
opportunity of being heard in this regard. In the light of the above
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recommendation the service of the concerned may be terminated by the

disciplinary authority.

(ii1) During the period of probation, the Headmaster shall have to complete
the institutional or other training prescribed by the Education
Department, Bihar, Patna. The calendar and syllabus of training shall be
prepared by the department as per the Education Department.

(iv) In addition to satisfactorily completing the probationary period and
successfully completing the prescribed training, the Headmaster shall
also have to pass the departmental examination. Detailed guidelines
related to departmental examination shall be issued separately by the
Central Examination Committee, Revenue Board, Bihar in consultation
with the Administrative Department.

(v) (a) Teacher / Librarian -The service may be confirmed on satisfactory
completion of probationary period.

(b)Headmaster - The service may be confirmed after satisfactory
completion of probation period, successful completion of training
and passing the departmental examination.

(vi) The inter-se seniority of teachers/librarians/headmasters shall be
determined according to the principle laid down by the General
Administration Department.

16. Promotion:-

The panel shall be constituted by the department for promotion to the post of
Secondary Teacher (Graduate Trained) (TGT) and Higher Secondary Teacher (10 + 2)
(Post Graduate Trained)(PGT) and Headmaster. Promotion shall be given to them on
recommendation of the Promotion Committee constituted at the level of Directorate of
Backward and Extremely Backward Classes Welfare. Detailed guidelines related to the
promotion shall be issued separately by the Administrative Department.

17. Appointment on compassionate grounds.-

In the light of these rules, on the death of a teacher/librarian/headmaster
appointed/promoted in service, one of his/ her qualified dependents may be appointed on
compassionate ground according to the provision (as amended from time to time) made
by the Education Department against available vacancies in concerned School or the
School situated in other districts under the Department.

18. Transfer:-

(1) The post of teacher, librarian and headmaster shall be transferable.

(i1) In the light of the guidelines issued by the Cabinet Secretariat
Department and the Administrative Department from time to time for
transfer, the process of transfer can be done by the concerned
appointing authority on the respective cadre post.

(ii1) Inter-district transfer of teacher, librarian and headmaster may be done
from voluntary/administrative/academic point of view. For this the
competent authority shall be the Director, Directorate of Backward and
Extremely Backward Classes Welfare.

19. Maintenance of Service Book:-

Maintenance of the Service Book of teacher, librarian and headmaster shall be

done at the level of District Backward and Extremely Backward Classes Welfare Officer.
20. Code of Conduct:-
(1) To complete the prescribed syllabus in an easy and accessible manner.
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(i1)) To come to school on time and to conduct the class as per the
prescribed routine.

(ii1)) Not to harass children mentally and physically while ensuring the
protection of child rights.

(iv) Not to engage in private business directly or indirectly.

(v)  Not taking any kind of intoxicant.

(vi) To play an active role in removing social evils especially child
marriage and dowry system.

(vil) To comply with the directions given by the Appointing Authority,
District Officer and District Backward and Extremely Backward
Classes Welfare Officer from time to time.

(vii)) To comply with the instructions given by the Bihar School
Examination Committee from time to time for the successful conduct
of the Annual Secondary Examination and Higher Secondary
Examination.

(ix) The provision contained in the Bihar Government Servant Conduct
Rules, 1976 (As amended from time to time) shall be followed.

21. Disciplinary action:-

The provision contained in the Bihar Government Servants (Classification,
Control & Appeal) Rules, 2005 (as amended from time to time) shall be applicable to
the teachers/ librarian / headmasters appointed under these rules.

22. Appellate Authority:-

The power to decide after hearing complaints/appeals related to appointment
under these rule and matters related to the service conditions of teachers/ librarians/
headmasters working under these rules shall be vested in the Additional Chief Sectetary/
Principal Secretary/Secretary, Backward Classes and Extremely Backward Classes
Welfare Department.

23. Miscellaneous:-

(i) The Administrative Department may clarify any of the provisions of
these rules and remove difficulties arising in its implementation.

(i) The State Government may determine the specified subject and
equivalent degree/title of various qualifications for the appointment of
subject wise teachers.

24. Power to make regulations:-

The Department may make regulations to give effect to the provisions of these
rules.

25. Interpretation:-

If any doubt arises concerning the interpretation of any provision of these rules,
then as per requirement, the matter shall be decided by the Department in consultation
with the Law Department / General Administration Department / Education Department
etc. and the decision of the Department shall be final.

26. Repeal and Saving:-

(a) The resolutions/rules/orders etc. issued earlier by the Department
from time to time in relation to this service shall be deemed to be
hereby repealed.

(b) Notwithstanding such repeal, anything done or any action taken in
exercise of the powers conferred under the previous
resolution/rules/orders etc. shall be deemed to have been done or
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taken in exercise of the powers conferred by these rules hereunder, as
if these rules were in force on the date on which any such act or such
action was taken.
By order of the Governor of Bihar,
Pankaj Kumar,

Principal Secretary.
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